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SO ND, 24672007
Stale Vs, Hohin

Matter
atter taken up today on resumption ol physical hearing,

Mrisgannyi
Present: Sh. Vitender Singh Ld. Addl PP Tor the State

(Thiough V()
S Pawan Kumar Saxena counsel tor the ace pisadd,

L. Presiding Ofticer is on leave wday, As directed

by the Ld. Presiding Officer, case is adjoumed for 26.11.2020

Y
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Additional Sessions Judge-D2(¢ J—'""!ﬂ.]
Tis Hazari Courts, Delhi.
16.09.2020
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CAND, 21372020
Gurmeet Kaur Vs, State

Man
er taken up today on resumption of physical hearing.

Proseq . -
' ?ll- Manjeer Singh counsel {or appellant.(Through
C)

Ld. Presiding Officer is on leave today, As directed
by the L. Presiding Officer, case is adjourned for 05.10.2020

Glonn

Additional Sessions Judge-02(Cenral)
Tis Hazari Couns, Delhi.
1609, 2020
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SC N, 82172017
State Vs, Himanshu,
h‘l'l "Tak
er taken yp today on resumption of physical hearing.
L!' ] ] ' i
resem: ShoVicender Singh Ld. Addl PP for the State.
T hrough vy

Sh. ALk, Ciapta Counsel for the convict.

Ld. Presiding Officer is on leave today. As directed

by the Ld. Presiding Officer, case is adjourned for 05.10.2020
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F';t;ffﬂb-l"{.l_l
Additional Sessions Judge-02(( '.Elumi_‘p
Tis Hazari Courns, Delhi
16.09, 2020
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SC NO, 7062019
State Vs, Amit Sharma & Ors.

Matter
taken u
P today on resumption of physical hearing

pl'{'ﬂ{- I'Ill i
' Sh. Virender Si
: o+ Singh Ld. :
(Through VC) gh Ld. Addl, PP for the State.

Ld. Presiding Officer is on |eave today. AS directed

purned for 13.1[1.1'211[!

*
Re * 10

ons Judge-02(Lentt al)
Courts, Delht.

16.00.2020

by the Ld. Presiding Officer, case is adj

Additional Sessl
Tis Hazan
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CAND. 4772019
State Vs, Rohit @ Guolu

Matter
taken up today on resumption of physical hearing.
Present:

Sh. Virender Singh, Ld. Addl. PP for the State.
( Through V()

Sh. Hari Duit Sharma Ld. LAC for both respondents.
( Through V)
Ld. Presiding Officer is on leave today. As directed

by the Ld. Presiding Officer, case is adjourned for 12.11.2020

( __
R 10
Additional Sessions Judge-02(Central)

Tis Hazari Courts, Delhi.
16.09.2020
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Cor. Hev NO, 1562020
Laxmi Devi vy, Kb jan € hand

Matter (a0
n
WP today on vesumprion of physical hearing,

Lo Presiding Officer 1s on leave today. As directed
Iy e Ldd Il”"'""h"”. M 1. L ase |8 I“J'“u"-wd 'h“' Iiln*lﬂ-zn
(
il

Addinonal Sessions Judpe-02(Ceniral)
Tis Hazari Cours, Delh.

16.09.2020
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Visk . CAND, A772020
shal Chand Verma Vs, Income Tax OMice

Matter 1ak
taken up today on resumption ol physical hearing.
Prese |
vt ". wunsel tor the appellant.( ThroughVo)
Sh. Puneet Singhal SPIP for respondent.( hroughV o)

LJ,.L Pt’t_ﬂ'h.ll.,'lll'ln L‘]I-.HI‘:I Is m |I.';ﬁ'|." 1.||'|||_II-I‘- .'\-"I ‘.hll.'l. ll.'ll.l
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Additional Sessions Judge-02(0 entral)
lis Hazar Counts, Delh
L M O



109,20

Provags
e Counsel tor the appellan | Through Ve
Sh Panest Sinphal SPP faw et | haemagh vl )
Lo Prosiding Oflcer is on leave wday An diresss
by the

Lk Presiding Oficer. «ase 1s adjourned (o |7 10,2008

1
hl“l'—.
Addinonal Sesshons | odge 00 o8
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S NO, 27666/2010
State Vs, Mohed, Wasim

‘h v
Tatter taken up today on resumption of physical hearing.

Prese -
resem Sh. Virender Singh Ld. Addl. PP for the State.
(Through v )

Counsel for the accused.

Ld. Presiding Officer is on leave today. As direcied
by the Ld. Presiding Officer, case is adjourned for 15.10.2020
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[ e i _--l.'l'lﬂl!
| Sessions Judge-02(LENTE
o Tis Hazari Courts, Delhi.

16.09.2020
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~ CAND. 292019
Rajiv Bajaj Vs Suate.

Matter 1ak
enu
P today on resumption of physical hearing.

Presen:
- Hh Hlﬂ;._h I] -

1. Yash Pal K o b

(Through v hianna counsel for the appellant.

Virender Singh | :
(Through Vo) AN T fow e S

T Ld. Presiding Officer is on leave today. AS directed
e ac1ili :
¢ Ld. Presiding Officer, case is adjourned for 09.1 1.2020

C
iderto

Additional Sessions Judge-0. “entral)
Tis Hazarn Courls, Delhi.
16.09.2020
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CAND. 13472020
Neeraj Sharma Vs, Gauray Kajla

M
atter taken up loday on resumption of physical hearing.

Prisen i
i ] ?‘m'IIE_

L. Py esiding Officer is on leave woday. As directed

by the Ld. Py esiding Officer, case is adjourned lor 13.10.2020
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Additional Sessions Judge-t2t vatral)

Tis Hazan Couns Dl
1608 2020
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% SC NO. 2905920
| i 1
Satva Pal Vs, Samt HnmJ@ El:

Matter ¢
dhen
WP today on resumprion of physical hearing.

Present

Hh 1||| ety
11 s 51 ri
(Through Ve ;I gh Ld. Addi. PP for the State.

e 1/
| 5B Patnayak, Proxy counsel for the accused.

Led. Pre
l. Presiding Officer is on leave woday. AS directed

oy the | )it
¢ Ld. Presiding Officer, case Is adjourned tor 26.11.2020
o
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Additional Sessions Judge-02(Cent ral)
Tis Hazan Courts, Delhi.

16.09.2020
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SO NOD 14,2020
State Vs, Nitin (@ Niranjan

Malte
" Laken up today on resumption of physical hearing.

Prosont: v _
) h]_l. Virender Singh Ld. Addl. PP for the State.
(Through Vi)

Sh. 5. B. Shaily Ld. LAC {or accused.

Ld. Presiding Officer is on leave today. As directed

by the Ld, Presiding Officer, case is adjourned for 02.11.2020

(
[RGateT 1o
Additional Sessions Judge-02(Central)

Tis Hazari Courts, Delhi.
16,059, 2020



